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Supreme Court

Anumandala Rajesh Reddy v. State of Karnataka, (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC
OnLine SC 2050

Debarati Bhunia Chakraborty v. Suman Sankar Bhunia, (Vikram Nath and Sandeep Mehta, JJ.), 2026
SCC OnLine SC 2041

Debarati Bhunia Chakraborty v. Suman Sankar Bhunia, (Vikram Nath and Sandeep Mehta, JI.), 2026
SCC OnLine SC 2042

Debarati Bhunia Chakraborty v. Suman Sankar Bhunia, (Vikram Nath and Sandeep Mehta, JI.), 2026
SCC OnLine SC 2043

Jaskaran Jeet Singh Deol v. State of Punjab, (Ujjal Bhuyan and A.S. Chandurkar, JJ.), 2026 SCC
OnLine SC 2047

Jaskaran Jeet Singh Deol v. State of Punjab, (Ujjal Bhuyan and A.S. Chandurkar, JJ.), 2026 SCC
OnLine SC 2049

Jaskaran Jeet Singh Deol v. State of Punjab, (Ujjal Bhuyan and A.S. Chandurkar, JJ.), 2026 SCC
OnLine SC 2051

Manika Paul v. New India Assurance Co. Ltd., (Augustine George Masih and Sandeep Mehta, JJ.),
2026 SCC OnLine SC 2052

Master Sahil v. Punjab SEB, (Augustine George Masih and R. Mahadevan, JJ.), 2026 SCC OnLine
SC 2055

Naval Kishore v. State of Punjab, (Aravind Kumar and N.V. Anjaria, JJ.), 2025 SCC OnLine SC 3799

Naval Kishore v. State of Punjab, (Aravind Kumar and Prasanna B. Varale, JJ.), 2026 SCC OnLine
SC 2044

Rasilaben v. Dinesh Deumal Harani, (Ujjal Bhuyan and A.S. Chandurkar, JJ.), 2026 SCC OnLine
SC 2045

Santosh Gurung v. State of Sikkim, (Ujjal Bhuyan and A.S. Chandurkar, JJ.), 2026 SCC OnLine SC
2057

Satya Narayan Meher v. State of Odisha, (Ujjal Bhuyan and A.S. Chandurkar, JJ.), 2026 SCC
OnLine SC 2048

Saurabh Bajaj v. State of Chhattisgarh, (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026 SCC
OnLine SC 2054

State of H.P. v. Anchla, (Manoj Misra and Vijay Bishnoi, JJ.), 2026 SCC OnLine SC 2056
State of H.P. v. Moti Ram, (Ujjal Bhuyan and A.S. Chandurkar, JJ.), 2026 SCC OnLine SC 2046

State of Maharashtra v. Ramesh Sukrya Mhatre, (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC
OnLine SC 2053

Suman Sankar Bhunia v. Debarati Bhunia Chakraborty, (Vikram Nath and Ahsanuddin Amanullah,
JJ.), 2023 SCC OnLine SC 2748

Union of India v. Sanjay Kumar, (L. Nageswara Rao and B.R. Gavai, JJ.), 2022 SCC OnLine SC 2602
Union of India v. Sanjay Kumar, (L. Nageswara Rao and B.R. Gavai, JJ.), 2022 SCC OnLine SC 2603

Allahabad High Court

Eveready Industries India Ltd. v. State of U.P., (Sangeeta Chandra and Brij Raj Singh, JJ.), 2024 SCC
OnLine All 10880
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Mohit Kumar v. Union of India, (Mohd. Faiz Alam Khan, J.), 2024 SCC OnLine All 10881
Naresh Kumar v. State of U.P., (Lakshmi Kant Shukla, J.), 2026 SCC OnLine All 33126

State of U.P. v. Rama Kant Tripathi, (Saumitra Dayal Singh and Swarupama Chaturvedi, JJ.), 2026
SCC OnLine All 33127

Andhra Pradesh High Court

AZ Enterprises v. Commr., (Subba Reddy Satti and Venkata Jyothirmai Pratapa, JJ.), 2024 SCC
OnLine AP 5971

Sri Kalyani Press v. Commvr., (Ravi Nath Tilhari and Harinath N., JJ.), 2024 SCC OnLine AP 5952

Bombay High Court

Archana Avinash Shelke v. State of Maharashtra, (Bharati Dangre and Shyam C. Chandak, JJ.), 2025
SCC OnLine Bom 6765

CIT v. Gemological Institute of America Inc., (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.),
2026 SCC OnLine Bom 3800

Hariom Projects (P) Ltd. v. Union of India, (Somasekhar Sundaresan, J.), 2026 SCC OnLine Bom
12865

Kalikund Developers v. MHADA, (G.S. Kulkarni and Aarti Sathe, JJ.), 2025 SCC OnLine Bom 6766

Calcutta High Court
Ahmed Construction Co. v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 14624

Ajit Kumar Nayak v. Bidhannagar Municipal Corpn., (Raja Basu Chowdhury, J.), 2026 SCC
OnLine Cal 14617

Al-Haj Moulana Syed Misbahul Arefin v. Chowdhury Mohammed Abu Jafar Alam, (Md. Shabbar
Rashidi, J.), 2026 SCC OnLine Cal 14584

Ambica Beri v. Forum Atmosphere Flat Owner's Assn., (Sabyasachi Bhattacharyya and Sandip
Kumar De, JJ.), 2026 SCC OnLine Cal 14595

Ankur Paul v. State of W.B., (Rajasekhar Mantha and Reetobroto Kumar Mitra, JJ.), 2026 SCC
OnLine Cal 14589

Arjun Rasaily v. Bema Rai, (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 14586
Arpan Kumar Ghosh v. State of W.B., (Md. Shabbar Rashidi, J.), 2026 SCC OnLine Cal 14604
Arup Datta v. State of W.B., (Smita Das De, J.), 2026 SCC OnLine Cal 14612

Ashoke Sardar v. Sohrab Ali Khan, (Md. Shabbar Rashidi, J.), 2026 SCC OnLine Cal 14580

Baluhati Jabagousti Durgapuja Committee v. Diptendu Kumar, (Hiranmay Bhattacharyya, J.), 2026
SCC OnLine Cal 14581

Biswajit Daw v. Commr., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 14613
Bulbul Lama Construction v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 14622
Bulbul Lama Construction v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 14623

Caledonian Jute & Industries Ltd. v. Union of India, (Shampa Dutt (Paul), J.), 2026 SCC OnLine
Cal 14620

Chittaranjan Barai v. Madan Bhunia, (Md. Shabbar Rashidi, J.), 2026 SCC OnLine Cal 14587
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CIT v. Nikunj Dhanuka, (T.S. Sivagnanam, C.J. and Chaitali Chatterjee (Das), J.), 2025 SCC OnLine
Cal 10654

Court in its own motion, In re, (Debangsu Basak and Aryak Dutt, JJ.), 2026 SCC OnLine Cal 14608
Dipankar Sarkar v. Payel Nath (Sarkar), (Md. Shabbar Rashidi, J.), 2026 SCC OnLine Cal 14583

Dunlop Aircraft Tyres Ltd. v. Registrar of Trademarks, (Arindam Mukherjee, J.), 2026 SCC OnLine
Cal 14600

Jagannath Maity v. Biswamayee Golaya, (Md. Shabbar Rashidi, J.), 2026 SCC OnLine Cal 14588

Joy Krishna Nag v. State of W.B., (Debangsu Basak and Aryak Dutt, JJ.), 2026 SCC OnLine Cal
14615

Joydeb Karmakar v. Union of India, (Smita Das De, J.), 2026 SCC OnLine Cal 14609
Korban Ali Khan v. State of W.B., (Md. Shabbar Rashidi, J.), 2026 SCC OnLine Cal 14607
Mahendra Food (P) Ltd. v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 14614
Mangal Baral v. State, (Prasenjit Biswas, J.), 2026 SCC OnLine Cal 14591

Mitali Banerjee v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 14621

Miya Makbul Hosen v. Union of India, (Suvra Ghosh, J.), 2026 SCC OnLine Cal 14627

Mohindra Tubes Ltd. v. Public Health Engineering Department, (Debangsu Basak and Aryak Dutt,
11.), 2026 SCC OnLine Cal 14579

National Insurance Co. Ltd. v. Sarifan Khatun, (Md. Shabbar Rashidi, J.), 2026 SCC OnLine Cal
14597

New India Assurance Co. Ltd. v. Krishna Chandra Rauth, (Md. Shabbar Rashidi, J.), 2026 SCC
OnLine Cal 14599

Nilotpal Ghosh v. State of W.B., (Md. Shabbar Rashidi, J.), 2026 SCC OnLine Cal 14606

Nvent Realty (P) Ltd. v. Kolkata Municipal Corpn., (Raja Basu Chowdhury, J.), 2026 SCC OnLine
Cal 14618

Paramita Banik v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 14628

Pasang Lama v. GTA, (Suvra Ghesh, J.), 2026 SCC OnLine Cal 14626

Prasanta Kumar Pal v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 14611
Radharani Jana v. Madhusudan Dey, (Md. Shabbar Rashidi, J.), 2026 SCC OnLine Cal 14585

Rajesh Tripathi v. Kolkata Municipal Corpn., (Raja Basu Chowdhury, J.), 2026 SCC OnLine Cal
14631

Rasu Mandal v. Ghulam Ali Ansari, (Apurba Sinha Ray, J.), 2026 SCC OnLine Cal 14629

Regent Vinimay (P) Ltd. v. Agarpara Jute Mills Ltd., (Sandip Kumar De and Sabyasachi
Bhattacharyya, JJ.), 2026 SCC OnLine Cal 14602

Rocky Agarwal v. State of W.B., (Chaitali Chatterjee (Das), J.), 2026 SCC OnLine Cal 14590
Ruma Mandal v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 14625

Saregama India Ltd. v. State of W.B., (Sabyasachi Bhattacharyya and Supratim Bhattacharya,
1]1.), 2026 SCC OnLine Cal 14630

Sarj Educational Centre v. Commr. (CGST), (Rajasekhar Mantha and Reetobroto Kumar Mitra, JJ.),
2026 SCC OnLine Cal 14601

Seken Dafadar v. State, (Prasenjit Biswas, J.), 2026 SCC OnLine Cal 14592
Shankara Khatoon v. Union of India, (Md. Shabbar Rashidi, J.), 2026 SCC OnLine Cal 14598
Shyamal Dey v. Aloke Kumar Bose, (Md. Shabbar Rashidi, J.), 2026 SCC OnLine Cal 14582
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Sk. Abu Bakkar v. State of W.B., (Md. Shabbar Rashidi, J.), 2026 SCC OnLine Cal 14616

Soma Das v. Magma HDI General Insurance Co. Ltd., (Md. Shabbar Rashidi, J.), 2026 SCC
OnLine Cal 14596

Soma Hazra v. Sri Ram General Insurance Co. Ltd., (Md. Shabbar Rashidi, J.), 2026 SCC OnLine
Cal 14594

Subhas Chandra Sarkar v. State of W.B., (Tirthankar Gheosh, J.), 2025 SCC OnLine Cal 11215
Sudhir Somani v. Union of India, (Kausik Chanda, J.), 2026 SCC OnLine Cal 14593

Sudip Mandal v. Bangiya Gramin Vikas Bank, (Md. Shabbar Rashidi, J.), 2026 SCC OnLine Cal
14603

Sujit Kanoria v. Union of India, (Krishna Rao, J.), 2026 SCC OnLine Cal 14619

Tarit Bhattacharya (Dr) v. Jadavpur University, (Md. Shabbar Rashidi, J.), 2026 SCC OnLine Cal
14610

Tumpa Biswas v. State of W.B., (Saugata Bhattacharyya, J.), 2026 SCC OnLine Cal 14605
Ultra Tech Cement Ltd. v. Union of India, (Smita Das De, J.), 2026 SCC OnLine Cal 14632

Chhattisgarh High Court

Maa Harsiddhi Infra Developers (P) Ltd. v. CIT, (Sanjay K. Agrawal and Sachin Singh Rajput, JJ.),
2026 SCC OnLine Chh 7081

Delhi High Court

Ayush Kumar v. National Testing Agency, (Jasmeet Singh, J.), 2026 SCC OnLine Del 7468

Gillette India Ltd. v. Visage Lines Personal Care (P) Ltd., (A.J. Bhambhani, J.), 2026 SCC OnLine
Del 7466

Indus Birra Beverages v. Ishaan Associates, (Saurabh Banerjee, J.), 2026 SCC OnLine Del 7465
Late Amar Singh v. Gurdial Singh, (Sachin Datta, J.), 2026 SCC OnLine Del 7467
Sanonest (P) Ltd. v. Union of India, (Jasmeet Singh, J.), 2026 SCC OnLine Del 7469

UK Grid Solutions Ltd. v. CIT, (Yashwant Varma and H.V. Shankar, JJ.), 2025 SCC OnLine Del
11185

Supreme Court of India

CIT v. Nikunj Dhanuka, (K.V. Viswanathan and Vijay Bishnoi, JJ.), 2026 SCC OnLine SC 1505

PVS Memorial Hospital Ltd. v. CIT, (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2025 SCC OnLine
SC 3798

Gujarat High Court
Vivek Pratapray Maheta v. State of Gujarat, (Sanjeev J. Thaker, J.), 2026 SCC OnLine Guj 7416

Himachal Pradesh High Court

Bharat Singh Chauhan v. State of H.P., (Jiya Lal Bhardwaj, J.), 2026 SCC OnLine HP 6031
Bhupinder Singh v. State of H.P., (Sandeep Sharma, J.), 2026 SCC OnLine HP 6026

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003890577
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003890557
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003890557
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003890555
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003890555
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003890550
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003890554
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003890564
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003890564
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003890580
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003890571
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003890571
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003890566
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003890447
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003392777
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003890597
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003890595
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003890595
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003890594
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003890596
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003890598
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003890593
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003890593
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003770977
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003890502
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003890502
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003890599
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003890615
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003890610

Biomak Laboratories (P) Ltd. v. State of H.P., (Ajay Mohan Goel and Yogesh Jaswal, JJ.), 2026
SCC OnLine HP 6025

Deepak v. State of H.P., (Jiya Lal Bhardwaj, J.), 2026 SCC OnLine HP 6020

Land Acquisition Collector v. Joosaf, (Sushil Kukreja, J.), 2026 SCC OnLine HP 6036

Land Acquisition Collector v. Noor Hussain, (Sushil Kukreja, J.), 2026 SCC OnLine HP 6034
Leela Dass Mehta v. State of H.P., (Sandeep Sharma, J.), 2026 SCC OnLine HP 6027
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